IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 10.08.2026

Combination: Shri Om Prakash Kant, AM & Anikesh Banerjee, J]M

’ Sr. , ITA No. Name Bench D.O.H. Author
No.
1 1544 /M /2026 Maria Goretty Bella Dias D 06.08.2026 | AM
2 1048 /M/2026 Dev Marketing D 05.08.2026 | AM
3 3889/M /2026 Ravinder Kumar Jain D 06.08.2026 | AM
14 3179/M /2026 Ronnie Paras Porwal D 06.08.2026 | AM
5 4715/M/2026 Ravindra Tukaram Pawar D 05.08.2026 | AM
6 2301/M/2026 DBL Tikamgarh Nowgaon | D 05.08.2026 | AM
7 4876,/M2026 Mukand Sumi Special Steel | D 06.08.2026 | AM
g Limited
IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAL
Orders ready for Pronouncement on 10.08.2026
Combination: Shri Om Prakash Kant, AM & Pawan Singh, ]M
Sr. ITA No. Name Bench D.O.R. Author
No.
1-3 | 4016 4017 and Weavings Manpower G ~ 130.07.2026 | AM
4018 /M /2026 _Solutions Private Limited
4 4841/M/2026 Sanjeev Kumar G 24,07.2026 | AM___
5 2512/M/2018 M/s Guruashish G 30.07.2026 | AM
_Construction Private ‘
Limited
6 2177/M/2026 Shri Bhavedadhi Tarak 1 G 24.07.2026 | AM
Shwetambar Murtipujak '
Tapagachi Jain Religious
Trust 7
7 3466/M/2026 Shri Raman Sujati Sewa G 36.07.2026 | AM
| Trust . -
8 7977 /M/2026 Sahil Rajendra Lodha G 30.07.2026 | AM

Wn\/

(M. Ranganath Vittal)
Senior Private Secretary



IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES,

MUMBAI C '

BEFORE SHRI SAKTUIT DEY, VP AND
SHRI GIRISH AGRAWAL, AM

Order to be pronounced on 11.08.2026 (at 3:30 Viftually)

Sr. |LT.A. Nos. Name of the Assessee . Date of :
No. l , ' Hearing Bench | Author
S50 & | Tnternational Society for Krishna _ |
l 5507/ Mum/2026 Consciousness 08.07.2026 C AM

Amit K Srivastava
Sr. Private Secrctary

Copy to :
o Judicial Section
o Notice Board
¢ Member log book
e [T cell




Income Tax Appellate Tribunal, Mumbai Benches, Mumbai

Consolidated list of orders ready for Pronouncement on 11.08.2026

Before Shri Saktijit Dey, VP & Shri Girish Agrawal, AM

Virtually in Court Room No 2 at 3.30 PM

WEBEX ID __ 26423455633 _PASSWORD 2026

T Bench/ |

Sr : : S R | Date of
No. {ITA No_ Name of the asseéssee _Author | Hearing
24 1ma [29998  roternational Society for Krishna Consiousness. | .C/AM | 08.07.2026 |

5507 /M/26




INCOME TAX APPELLATE TRIBUNAL, MUMBAI
| Before Shri Vikram Singh Yadav,

. 0 -
~

AM & Shri Sandeep Singh Karhail, JM

Sl

ITA No.

Assessee Bench { DOH Author |  Result
No
1 | 7905/Mum/2025 The British Institute of | K |18/05/2026 | JM | Appealis
’ Engineering and ' allowed
Technology (india) Private co
Limited .
Vs.
DCIT Circle  2(3X1),
Mumbai
{VIKRAM SINGH YAD (SANDEEP SINGH KARHAIL)
ACCOUNTANT MEMBER . JUDICIAL MEMBER




IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH-“D” MUMBAI

38

BEFORE SHRI OM PRAKASH KANT, HONBLE ACCOUNTANT MEMBER

AND

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

List of orders to be pronaunced on 12* August, 2026 {Wednesday)

Sr.No. | ITA Number | Name of Assessee Date of | Bench | Author
hearing '

1 4850/M/26 | MAVAIYA ENTERPRISES | 07/08/26 | D M
4851/M/26 | PVT.LTD.
4852/M/26

2 2144/M/26 RAMESH CHANDRA 06/08/26 D JM

SETHI
3 3692/M/26 MEERA SANJAY PATIL 07/08/26 D M

Mumbai, Dt : 11/08/2026

5r. PS




37

IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH-“D” MUMBAI

BEFORE SHRI AN!KESH BANERJEE, HON'BLE JUDICIAL MEMBER
AND '
SHRI ARUN KHODPIA, HON’BLE ACCOUNTANT MEMBER

List of orders to be pronounced on 12" August, 2026 (Wednesday)

Sr.No. | ITA Number | Name of Assessee Date of | Bench | Author
hearing
1 5019/M/26 DEEPAK BHUPATLAL 10/08/26 D M
| PAREKH
Sr. PS

Mumbai, Dt : 11/08/2026




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI

{BEFORE SHR] CHALLA NAGENDRA PRASAD, .M. AND SHRI MAKARAND VASANT MAHADEOKAR, AM.}

{Orders to be pronounced on 12.08.2026)

Sl ITA No. Assessee Date of hearing Author | Bench |
No.
1 4296/Mum /2026 The Sisters of Charity 30.06.2026 M g
Fducational (Bombay}
Society . ‘
2, 331/Mum/2026 Nijfamuddin 29.06.2026 M B
Mohomedraish Khan
3. 3260/Mum/2026 Mega Frelght Movers Ltd. | 30.06.2026 M B
4. 12123/Mum/2026 Novasynthetic Pvt. Ltd. '30.06.2026 M B
5. 2134/Mum/2026 Navdrushti 30.06.2026 JM B
6. 4608/Mum/ 2026 Shree Meghhi Sojpal Jain 30.06.2026 IM B
| ‘ Ashram Kytchmandvi
7. 1663/Mum/2026 Naina Desai - Legal Heir of | 29.06.2026 M B
Late Nitin Chandrakant
Desai .
8-9. | 3690/Mum/2026 Ranganathan Venkata 18.06.2026 M B
3691/Mum/2026 Muralikrishna _
10. | 3015/Mum/2026 Narayan Anand Shelar 29.06.2026 M B
11. | 3767/Mum/2026 Tarun Bali 29.06.2026 M B
12, | 363/Mum/2026 Samata Sachin Gawas 30.06.2026 M B
13. | 3754/Mum/2026 Shraddha Universe LLP 29.06.2025 JM B
14. | 3642/Mum/2026 Mansi Mohan Sartandel 29.06.2026 JM B
15. | 3165/Mum/2026 NSE Clearing Ltd. 29.06.2026 JM B
16. | 4609/Mum/2026 Mridu[a'(Rinku]‘Roy 30.06.2026 M B
Memorial Trust
17. | 3107/Mum/2026  Sundeep Foundatios 30.06.2026 IM B
18. | 3238/Mum/2026 Seshadri Vishwanath 16.06,2026 M B
19, 4536/Mum/2026 Amrinder Singh Matharu 01.07.2026 iM B

(Prabmar Kesarwani)

5r.PS




Income Tax Appellate Tnbunal Mumbai Benches, Mumbai

Consolidated list of orders ready for - Pronouncement on 12. 08 2026

Before Shri C N Prasad, JM & Makarand V Mahadeokar, AM

I — Bench/ | Dateof |
No. ITA No Name of the asseessee Author Hearin,
1 | ITA |4296/M/26 |{The Sisters of Charity Educational (Bombay) Society | | B/JM | 30.06.2026 |
2_|1TA{331/M/26 _|Nijamuddin Mohomedraish Khan_ | B/JM | 29.06.2026
3_ | ITA [3260/M/ 26 |Mega Freight Movers Ltd. ' B/JM _ 30.06.‘2026
4 1 ITA [2123/M/26 |Novasynthetic Pv“l: Ltd _ B/IM. | 30.06.2026
5 | TITA12134/M/26 [Navdrushti o 1 B/JM . | 30.06.2026 |
‘6| ITA [4608/M/26 |Shree Meghhi Sojpal Jain Ashram Kutchmandvi BfIM 30.06. 2026_ o
7 | rra|1663/M/26 gzjsnait Desai- Legal Heu' ofLate Nltm Chandrakant 0 B/.JM 29,-05-2.026‘:, 5
8.9 [ ma |3090&  IRansanathan Venkata Muralikrishna B/IM | 18.06.2026
3691/M/26 | 15 | | o
10 | ITA [3015/M/26 [Narayan Anand Shelar B/JdM 29.06.2026 -
11 [ ITA |3767/M/26 (Tarun Bali 3 B/JM 29.06.2026 |
|12 | ITA 1363/M/26 _ |Samata Sachin Gawas B/JM 30.06,2026
13 | ITA |3754/M/26 |Shraddha Universe LLP B/JdM. 29.06.2026
14_| ITA |3642/M/26 |Mansi Mohan Sartandel B/JM | 29.06.2026
16 | ITA [3165/M/26 |NSE Clearing Ltd. B/JM 29.06.2026
16 | ITA |4609/M/26 [Mridula (Rinku) Roy Memorial Trust B/JM 30.06.2026
17 | ITA 13107/M/26 [Sundeep Foundation B/IM 30.06.2026
i8 | ITA |3238/M/26 |Seshadri Foundation B/IM 16.06.2026
19 | ITA |4536/M/26 |Amrinder Singh Matharu B/JM | 01.07.2026 -
Before Shri Om Prakash Kant, AM & Shri Anikesh Banerjee, JM -
Sr o | Bench/ Date of
Na. ITA No Name of the asseessee Author Hearing
4850 to . o
1- .
3 | ITA 4852/ M /26 Mavaiya Enterprises Pvt. Ltd. D/JM 07.08.2026
4 [ ITA {2144/M/26 |Ramesh Chandra Sethi D/IM 06,08.2026
5 _|1TA [3692/M/26 [Meera Sanjay Patil D/JM | 07.08.2026
Before Shri Anikesh Banerjee, JM & Arun Khodpiz, AM
S;' ‘ Bench/ Date of
{No. .__{ITA No Name of the asseessee Author Hearing
1 | ITA |5019/M/26 |Deepak Bhupatlal Parekh D/JM_ | 10.08.2026 |




